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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2ndFLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 04.03.2021 (THURSDAY) 

COURT – III (VIRTUAL MODE) 

10:30 AM 
 

 In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member 

(Technical) 
 

 For Admission (After Notice) 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 993 of 

2020 

 

Air Travel Enterprises India Ltd. 

Vs. 

Union Bank of India and Ors. 
 
 

Shivam Narang  Alok Kumar-R1 

Shinoj K. Narayana-

R4 

2.  Comp. App. (AT) 

(Ins) No. 1033 of 

2020 

 

Prasun Kumar 

Vs. 

EMM VEE Infrastructures (India) Pvt. 

Ltd. 

Through Its IRP Manish Agarwal 

 
 

Piyush Singh Abhishek Anand 

3.  Comp. App. (AT) 

(Ins) No. 1040 of 

2020 

 

 

Mohd. Nazim Khan 

Vs. 

Committee of Creditors of  

M/S International Trenching Pvt Ltd. & 

Ors. 

 

With 

Nilotpal Shyam  Richa Sandilya 

Kunal Tandon-R2 

Prateek Kushwaha-

R3 

4.  Comp. App. (AT) 

(Ins) No. 1110 of 

2020 
 
 

Mohd. Nazim Khan 

Vs. 

HDFC Bank Ltd. & Anr. 

Nilotpal Shyam  Kunal Tandon-R1 

Deepika Bhugra 

Prasad-R2 

 

5.  Comp. App. (AT) 

No. 209 of 2020 

 

R.P. Casting Pvt. Ltd. 

Vs. 

Registrar of Companies, Delhi & 

Haryana  
 

 

 

Ashish Middha Easha Kadian 

 

 For Hearing 

6.  Comp. App. (AT) 

(Ins) No. 930 of 

2020 
 

Part Heard 
 

Nitin Garg  

Vs. 

State Bank  of India & Ors. 

Iswar Mohapatra Meera Murali-R1 

Abhishek Anand 

Kunal Godhwani-R2 

Dinkar Singh-R3 

7.  Comp. App. (AT) 

(Ins) No. 780 of 

2020 

 
 

Mukesh N. Desai 

Vs. 

Piyush Patel & Ors. 

Rajendra Beniwal  Dhiren R. Dave-R1, 

R2 & R4 

Sumit Kansal-R3 

8.  Comp. App. (AT) 

No. 230-231 of 

2020 
 

East Bengal Investment Pvt. Ltd. & Ors. 

Vs. 

Sudhir Mendiratta & Ors. 

 
 

Aaryan Sharma  Varun Sharma-R1 to 

R6 
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9.  Competition App. 

(AT) No. 15 of 

2020 

 

Plasser India Pvt. Ltd. 

Vs. 

The Competition Commission of India 

& Ors. 

 

 

Lakshmikumaran  Kamal Nijhawan-R2 

Rashmeet Kaur-R3 

Abhishek Sharma-R4 

Surendera Suryan-R7 

Shama Nargis 
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